- IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYLERABAD BENCH 2

0.A.NO. 324/90

\M~HM\ . Date of Order:,3~8-93,
Betweens 'f/
Y.Prakash. : . .
o - Applicanty
and

1, Union of India, rep. by the
Chief General‘ffgigez, Telecommunications,
Hyderabad=1l. '

2. The Deputy General Manager,
Competent Disciplinary Authority,
0/0 the Chief General Manager,
Telecommunications, Hyderabad-l.//’/

3, The Ingquiry Officer, and JIO, .
0/0 the General Manager, Telecommunlcations,
Hyderabadel. -

«» ., Respondents.

. For the Applicant: Mr.S.Agasthya‘Sarma. Advocate (not present)

For the Respondentss Mr, N.V.Raghava Reddy, AddL,CGSC. ~

CORAM: L : ' : :
PTHE HON'BLE MRE.A.B,GORTHI : MEMBER({ALMN) S
- | )

AND ‘ o : .
THE HON'BLE MR.T.CHANDRASEKHAR REDDY 3 MEMBER ( JUDL) ©

"The Tribunal made the following Orddrs-

\

When this case was listed for hearing on 16-7-93
none was present for the applicant. Accordingly the O.A. was |
l1isted for dismissal on 23-7-93., When this case came-up on the
list again on 26-7=-93 there B was none for the spplicant, Today
this case vas once again listed for dismissal in today's éause
list. Yet neither thﬁkpplicant nor his counsel is present to
press this case. ' : '

2. Accordingly ©.A,324/90 is dismissed for default,
shri N,v.Raghava Reddy, counsel for the Respondents present and
heard. No costs. _—

Deputy Registrar(J

1. The Chief General Manager, Telecommunications
Union of India, Hyderabadsl
% 2. The Deputy General Manager, Competent Disciplinary authority -
0/0 the Chief General Manager, Telecommunications, Hyderabad-1l
3., The Inguiry Officer, and JIO O/0 The General Manager, P
Teldcommunications, Hyderabad-l. :
4, One copy to Mr,S.Agasthya Sarma, advocate, 1-9-321/4, vidyanagar,H

5. One copy to Mr.N,v.Raghtiava Reddy, Addl,.CGSC. CAT.Hyd, —
6, One gpare copy. -~




pvm

TYPED-BY COMCARED 8%
CHECKELD BY APPRGVED BY

IN THE CENI'RAL ADMINISTRATIVE TKTBUNAL
HYDERABAD BENCH AT HYDERABAD

THE HON'SLE MDR.JUSPICE V. NEELADRI EAQ
VICE CHAIRMAN

THE HOW'BLE iR.A.B.GOKTHY 3 MEMBER(A)

AND

THE HON'BLE MR.T.CHANDFASEKHAR REDDY
MEMBER( JUDL)

AYD
THE HON'BLE MR/P.T.BIRUVENGADAM:M(A)

Dated: - ¥ -1293

CRDER/ THDEMENT:s

MJA/RA/C.A NS

r

o.a.0.  324lqo -

T.A .No, (W.P. )

Admiftted and Interim directiéns
+ M d° N

ed

sed nf with directions
gsed
gsed as withdrawn

Dismissed for gefault.

. Rejected/Orcdered
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